
143 Written Answers JULY 12, 1979 Written Answers 144 

initially without any fee. Later a fee 
of Re. 1/' was charged which was subse· 
quently increased to Rs. 25/" in 
its alleged that the firm also collected 
money from the intending emigrants on 
the pretext of having to pay security 
deposit to the Protectors of Emigrants. 
Money was also charged for obtaining 
passports and visas for these persons. 
However, no jobs have yet been obtained 
by this firm for any Indian workers. 

(c) A complaint was filed with the 
Police in Lucknow on 27-4-1979' On 
the basis of this complaint aIld documents 
recovered from the firm three persons 
have been arrested by the Police autho­
rities. 

The Government have alerted the 
concerned departments to be vigilam 
against such malpractices. The State 
Governments have also been put on 
caution against similar abuses and asked 
to take appropriate action wherever any 
such instances come to notice. 
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Railway Coach Repair Worbhop 

685' SHRI SUBHAH CHANDRA 
BOSE ALLURI : 

SHRI D. AMAT : 

Will the Minister of RAIL WAYS 
be pleased to state: 

(a) whether it is proposed to set up 
Railway Coach Repair Workshop 
at Tirupati in Andhra pradesh; 

(b) if so, what the estimated cost and 
capacity of the workshop and whether 
it will be with foreign collaboration; 
and 

(c) if 10, the quantum of foreign ex­
change involved therein ? 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) to.,. <:k 
It has been decided to let up a DeW ~­
way Coach Repair Workshop atTIfU­
pati, 'Dear Renigunta, in ADdhra Pr&deIJa. 
A Project report with Cltimatel for fCU-
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ing up this workshop is being 
prepared by the South-Central Rail­
way. This workshop is being planned 
for Periodical Overhaul of 1.1 units of 
coaches per day, with scope for future 
expansion. The exact cost will be known 
after the project report has been pre­
pared. But the, approximate cost is 
is a bout Rs. 10 crorcs. There is no foreign 

,collaboration for setting up this Work­
shop. 
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Wapu foz Coal TraDSportadoD 

687. SHRI SUBH\SH Cf{\NDRA 
BOSE ALLURI: 

SHRI D. AMAT 

Will the Minister of RAILWAYS 
be pleased to state: 

<a) whether the attention of Govern­
ment have been drawn to the news ap­
peared ill the HI"dusta" Tim,s dated 

the 6lh June, 1979 
tonae,; of coal lying 
quate transport and 
wagons; and 

that 13' 8 mil1ion 
due to lack of ade­

shortage of rail 

(b) if so, what is the reaction of his 
Ministry in the matter ? 

THE Me~ISTER OF STATE IN 
THE MINISTRY OF IRAILWAYS 
(SHRI SHEO NARAIN) (a) and (b): 
c;.,l'lain quantity of coal always remains 
at pit.cheads from where coal is brought to ' 
rail head luI' being loaded in railway 
wagons, Although there has been a 
shortfall in meeting the wagon require­
ment of cullieries in certain areas i.e. 
the collieri,,; served by the Eastern Rail­
W.lC' a('cllmulation of 13.8 millon 
tonnes vI' coal is not all due to shortage 
of wagons-particularly the quantity out 
uf it which is lying at pit-heads away 
from rail-l",u(h. 

Uncleared Good. at Railway 

GeB, SHfU A. 
Will til,· Minister 
h,' pkas('d to state: 

BALAPAjANOR: 
of RAILWAYS 

(a) wht'tlwr it is a fact that the pro­
blem of uncleared goods at the Railways 
is much mul''' serious than what it look.'! 
Oil the surface; 

(b) whether the accumulation of 
such uncleared goods is considered 
to be conm'cted with unsocial practices 
or u',vl(';Il1('1l to find cheaper warehousing 
for hoarding su a.. to find better prices 
at a later date; and 

(c) the extent of the problem and the 
steps taken to counter the evil ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) to (c). 
The infurmation is being collected and 
will be laid on 'he table of the House. 

689. SHRI A. BALA PAJANOR: 

SHRI RUDALPH RODRIGUES: 

Will the Minister or' SHIPPING AND 
TRANSPORT'" be pleased to state: 

(a) the ful1 particulars of the reported 
controversy over the acceptacnce of 
Vizag port Trust tender jar a job from 
Mazagaon Dockyard and the rejection 
of a cheaper tender from Hindock: 
Engin~ring Company; and 




